
are not ftt for such jobs.  1 request 
the honble Minister concerned  to 
please draw his attention over  the 
matters.  Then, Sir, with  regard 10 
the travel from Madras to Delhi.  I 
wish to my something. So many  ol 
us, Members  of Parliament, travel 
from Madras to Delhi and E?lhi  to 
Madras. We are the recipients  of 
unwanted difficulties. We are consi
dered as first-class passengers.   We 
are faced with unwanted difficulties 
and problems.  We have  so many 
difficulties to encounter. We have to 
inhale so much of dust  a.iti dirt in 
the train that, I think, if we travel 
two or three times like this from 
Madras to Delhi, we will get al un
wanted diseases, being forced to in
hale so much of dust and dirt con
taining germs.

There is the facility of paying one- 
third of the fare and travelling  in 
the air-conditioned first class coach. 
Honble Members have not been given 
this facility.  I wish to request the 
hon. Minister to consider this aspcct 
and extend this facility to Members 
also.  When we, who arc considered 
to  be  first-class  passengers  face 
so many difficulties, you- can easily 
imagine the difficulties of the  third- 
class passengers. I also request you. 
Sir, to please do provide some more 
bogies with the fast passenger from 
Trichy to Renigunta via Villupuram, 
since the public are thruwn on the 
platform every day for want of bogies.
I also request to provide new cons
truction of lines from  Chidambaram 
to Trichy via Perambalur and a line 
from Ariyalm to Salem  I would also 
request the honble Minister for Rail 
ways to look into the very condition 
of Katpadi Railway June* ion  where 
the very old godowns are being utili
sed as Railway Stations and I* is lying 
without any improvement,  r request 
that the Minister should take some 
improvements to remodel the station 
to suit the convenience of the public.

In conclusion. Sir, I want to ex- 
preaa my regret in connection with 
the increase of fare by the railway
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authorities. To say. Sir, the railway 
transport which was cotisiWcd as a 
common man transport now has turn
ed into a transport  equivalent to a 
richer one.  Sir, it can compete any 
ordinary transport  both by way of 
carrying passengers  as  also  goods. 
Comparing  to the  road  transports 
whatever they pay for the lorry ser
vices. the Railway transport seems o 
be more higher and more delayed. I. 
therefore, request that proper action 
can be taken to rectify such things 
and reduce the rates at least upo 50 
kms. and earn more money and let the 
transport be used for common pur
poses.  I also request you, Sir, that 
there should not be any increase in 
fare for n Class ordinary passengers 
upto 50 kms, as such increase  will 
certainly not give us any source  or 
income, but it wiK affect the entire 
source of the income oi the laiVway. 
As I said before the road traffic will 
take off such incomes ol the railway. 
The increase of platform tickets  is 
absolutely not correct anti it should 
be deleted.  Lease rents for the ad
vertisements could  be raised  and 
charges for lockcra instead of f 
it can be raised to Re. 1.

I finally request the authorities to 
please go into the matters in detail 
and see that proper supervision, att
ention and care is  paid by the stalf 
a<t well as by the supervising autho
rities on the Railways. I thank you 
for giving me this  opportunity to 
take part on this budget.

17.0 hrs.

IMPORT OF RUBBER*

Shri K. M. Abraham (Kottayam): 
Mr. Speaker, Sir, today at this time 
when I am initiating this discussion 
the small rubber growers of Kerala 
are conducting a satyapraha before 
the Raj Bhavan Trivandrum, Kerala. 
This is intended for pressing upon 
the  Central   Government   the 
urgency  of  the matter, to redress 
the  grievances,  to stop the import

* Half-An-Hour DiseuMion.
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of rubber, to cancel import licences, 
to fix n reasonable price for rubber 
and also for purchasing 2 009 tons 
of accumulated  rubber. Sir,  we. 
the Members of  Parliament  from 
Keraa  tried to raise  this question 
during the last session itself. I had 
rc*aucstel for a half an hour dis
cussion for which permission was not 
granted.  The situation has deteriora
ted considerably since then.

The net result of  the import  of 
rubber has been that the price  of 
indigenous rubber went down oonrfi-
rably. This affects mostly the gro- 

•.-.•e-.. of Kc.ala who produce 95 per 
ccnt of the output in Indio.  There is 
a strong misconception that  rubber 
production is controlled b<. big plan
ters. It, however, is a face that 99.B 
per cent of the persons engaged in 
rubber plantation are  small rubber 
growers having 1 acre to 50 ncrcs of 
rubber cultivation. More than 78,000 
small rubber growfs.  lakhs  of 
workers and 25 lakhs of people arc 
adversely  affccted  by  the  sudden 
ri;>wnfall in the pr:-e of  rubber. 
Kerala Government also incurs heavy 

from it<s own rubber plantation 
and its tax revenue also has been re- 
:iucrd insiderablv as a result  of 
his

The prre of rubber has a tremen
dous impact on he economy of the 
State as such.  The*  livelihood  of
thousands  of  small  growers, their
families  lakhs of workers and ther 
families  dTv?n<j entirely  on  the 
fo-tune o rubber. Any fall in prices 
an-l consequent retardation of  pro
duction  would  cause-  incalculable 
harm to the economy of the State. In
1965-8R when the price was  Rs. 0) 
per kilogram. 50 50 tont of rubbe>- 
contributed Rs. S8J crores to the State 
exchequer.  Now. when the price is 
Rs. ) per  kilogram, the  State  Is
ikelv to   only Rs 16 crores.

As the Route is aware, the rubber 
manufacturing industry  in India  it 
dominated by  well-known  foreign

monopolies.  When the price of rub
ber reached Ra. 61 these  manufac
turers approaches  the  Government 
for increasing the import of rubber. 
The reasons they stated are: (1) there 
is a gap between  production  and 
actual consumption of  rubber and
(2)  the world market price of rub
ber is much less. The plea that the 
produc ion of rubber is far  below 
the requirements is totally baseless. 
It is a fabricated story by the pro- 
flt-mongering  manufacturers.  who 
;irc manipulating  production  and 
consumption figures deliberated  to 
wid n the gap  between  the two. 
Normally, two monhs stock of raw 
rubbers is sufficient  for the manu
facturers but they deliberately  take 
intf  copi deration  three  months 
stook with n view to creaing  an 
artificial  deficit.  If  we  calculate 
the -equirements on the basis of two 
months stock,  there  is a surplus of
8.000 tonnes.

Even if we suppose that there is
nap. how tt> ovcrcome it? The Plan
ning Commission has admit ed that 
it would be done only through inter
nal production.  The targets fixed by 
the Planning Commission were  ful
fill d < nly m this sector;  perhaps, 
tu- production was a bit higher than 
was anticipated.  The majority  of 
growth was in the  small  rubber 
Tanta inns which cultivated  2 lakh 
seres.  The Karala Government  alao 
entered the field and planted  thou
sand? of acres. Therefore it  would 
not be correct to say that the gap 
roulrf bp Ailed only by imports.

Then, as to the second question of 
wurll market T*ri cs being less than 
the Indian prices,  why is it applied 
only to rubber? It is totally incorrect 
to take into account the Internationa 
price of rubber since it is being con
trolled by the big monopoly combines 
to suit  their  requirements.  From 
199 up to 1960 rubber prices  were 
much lower than the world market 
prices.  During 1950-60 alone  the 
rubber growers loct on this account 
Rs. 1 crores.
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Rubber being an agricultural pro
duct,  while  calculating its co*t ot 
production we have to  take  into 
consideration the value of land which 
U Rs. 6,000 per  aero.   Moreover, 
even years of nursing of the p ant 
costs roughly about Rs. ,000. Tapping 
fertiliser  and  spraying  etc.  may 
come up to Rs. 800 per year.  The 
crop per acre is 200 kilograms.  The 
fertiliser price has risen by 0 per 
Tent after the inquiry at the Tariff 
Commission.  Taking this into  ac
count a reasonable price for rubber 
should be Axed by  the Government 
so that rubber.-  growers  arc not 
compelled to sell  their estates at a

The Tariff Commission was asked 
to inquire into the reasons of  price 
increase of rubber at the instance of 
the rubber manufacturers.  The in
quiry is now complete and the repo-t 
may come very soon.  The Govern
ment should not take any hasty deci
sion in the matter withou- consulting 
the Kerala Government.  Moreove-, 
it is not enough to inquire into the 
cost of production of raw  rubber 
alone.  The Tariff Commission must 
go into  the entire cost  structure of 
•th** rubber  manufacture.  But  the 
Government is not doing this to pro
tect the interest of  foreign-own ed
rubber manufacturers.  Afer all. raw 
rubber constitutes  only one fifth of 
the Ingredients of tyre. It should be 
noted that the prices of rayon anil 
other products  have  gone up subs
tantially higher.

When there is adequate stock  of 
rubber in  the country  the Govern
ment succumbs to the  blackmailing 
tactics of rubber manufacturers  and 
imports rubber with a view to bring
ing down the price of rubber  and 
add to the already high profit of rub
ber monopolists. This was done at a 
time when India was facing a big 
foreign exchange  crisis.  Crores of 
rupees of valuable foreign exchange 
were thus frittered away. This has 
also crushed the entire economy of 
mall rubber growers and  seriously 
hurt the livelihood of thousands of 
rubber workers.  During the  first

three months of this year itself 7,800 
U>nnes of rubber was imported with 
a total value of Rs. 2.97 crores.

The Government is taiung shelter 
under the plea that there is no stojk. 
It is a totally untrue  statement. If 
the Government is prepared to pur- 
cha.se at least at the ad hoc  price 
surely 2,000 tonnes  of  accumlated 
rubber could be purchased within two 
days.  When we met the Commerce 
Minister, he told us that the ad hoc 
price was Rs. 10 per 100 kgs. Why th*. 
Government da not see that the en
tire stock is purchased at tlus pricc 
:o protect the interests of the rubber 
growers?  The question is that  the 
manufacturers are not  prepared  to 
bay at this rate with the prices hav
ing gone down considerably.  On the 
icri of this, the rubber manufacturers 
further fteiio th • growers by lower
ing the gradation of the rubber and 
paying l<-ss price to them.

Only the foreign monopolies  are 
the rea  beneficiaries  who  earned 
•.r.o-mous profH during this  period. 
Unless the import policy of the Gov- 
crnment with regard to the rubber is 
radically changed, it will have* dias- 
trous  consequences  for the whole 
vountry.

i. therefore.  emphatically  sate 
tl*it the following steps should be- 
fifcen by the Government  without 
any delay to protect the interest ot 
small rubber growers:

(1) Government should put a ban 
on imports o rubber and cancel all 
import licences.

(2) Government should see that the 
accumul.itod stock of rubber in the 
market is lifted at the ad hoc price 
fixed by the Government.

() Government should fix a rea
sonable price of rubber taking into 
consideration the cost of production 
of rubber.

Shri Vrsudevan Nalr  (Peermade): 
Sir, here is a very clear case of the 
Governments profession and the case 
of practice which has nothing to do
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with the profession. They always talk 
so much about  elf-sufficiency, iw<- 
deshi and ao on. Here is a  specific 
case where you have indigenous rub
ber, accumulated stock of rubber, and, 
at the same time, you allow foreign 
exchange to the tune of Rs. 10 crores 
or even Rs. 15 crores to import rub
ber.  The excuse given is that there 
was no rubber in the country at that 
time.

In answer to our  Question,  the 
Government has made a  statement 
that there is no accumulated stock of 
rubber inside the country.  Now, we 
give a challenge to the Government. 
We have got figures  from the Rub
ber Board which is a statutory body 
and this Government, when they deal 
with problem of rubber production, al
ways quote figures from the Rubber 
Board. Also, our information is that 
to answer this Question, the Rubber 
Board sent statistics to this Govern
ment and the Rubber Board said that 
there was accumulated stock upto the 
tune of 2,000 tonnes in the country. 
But strangely enough, we got an ans
wer on the floor of the House that 
there is no stock. So, we should like 
to know which part of the story is 
correct. As a people coming from the 
State which produces 95 per cent of 
the Indian rubber, we can sell to the 
Government if they are prepared to 
purchase, nearly  25,000  tonnes  of 
rubber, just now .

Skri  Nambiar  (Tiruchirappalli>: 
Within 2 hours.

8hri  Vnrfena Nair: Within 2 
hour*.

The answer to our question is that 
they have again given import licences 
to the tune ot nearly Rs.  crores to 
import 7,800 tonne* of rubber from 
Malaysia, from the international mar

ket

Shri Eanpa  (Srikakulaxn): They 
should never have done W.

hit Twiwa Nalr:  My  point
is that this import of  rubber (Km

September, 1906 to March, 1007 bad 
a purpose. The purpose was that the 
tyre manufacturers wanted a tariff 
commission the rubber growers did 
not want a  tariff  commission the 
tariff commission was appointed and 
at the time the tariff commission was 
going to recommend a  floor price, 
they wanted to see that the market 
price was brought  down and that 
there was a depression of the market 
price  of  rubber.  So,  coinciding 
with  that  particular  time  the 
Tariff Commission  has gone into 
the  cots  of  production  and  all 
that.  They have allowed such  im
ports as to see that the market pri
ces are at the rock bottom and  the 
market prices come down. They say 
there i* a glut in the market. In spite 
of assurances by the Minister to some 
of us and in spite of assurances to the 
Kerala Agriculture Minister by  the 
hon. Minister here, the fact remains 
that no company is making substantial 
purchases in spite of offers from the 
producers as  well as dealers at the 
ad hoc price fixed by the Government 
An ad hoc  price was fixed behind 
the  back  of  the  growers;  the 
growers were never  consulted;  the 
Government fixed an ad hoc  price 
of  Rs.  ,100  for one tonne of 
natural  rubber. This  wa* the pur
pose.  I should  like to get specific 
answers to the specific questions that 
we are putting before the  Govern
ment.

When they decide to import rubber 
spending foreign exchange We have 
such a foreign exchange crisis,  you 
know that we want to know whether 
they will really make a calculation of 
the rea deficit and whether, tor that 
purpose, they will consult the Rubber 
Board and take their advice and also 
consult the rubber giowers as  w*11 
as the Kerala Government. We should 
like to get an answer about future 
imports.   Acordlng to us, there Is 
aheolutely ao ease for impact of rub
ber in 1967-68 because awen aeeordinf 
to the Rubber Board, the gap I* only 
a tenaaa 1 ham no time;
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otherwise, I would Uu to go into the 
flsurca of production, etc.

Mr.  Sfiiktf:  You htve  Already 
Cone Into *o many details. You may 
conclude now.

Skrf Vasudevan Nalr:  I ,m con
cluding.

Secondly, 1 should like to know this. 
I have an information that they have 
received the Tariff Commissions re
port.  If that is so, I should like to 
know what are their recommendations 
an the baais of their recommenda
tions. Then 1 should also like to know 
whether they will live upto the pro
mise that they hifc  given to  the 
Kerala Agriculture  Minister and 10 
the MPs that they will see to it tint 
all the accumulated stock is lifted at 
the ad  hoc price. At present,  the 
price is only Rs ,900 in the market.
I should like to know what they are 
going to do to lift the entire stock 
at Rs. ,100 at least.

Skri Nambiar:   Yesterday  they
were. asking for price. Today  they 
are offering rubber.  What a change 
within 2 hours

Skri E. K. Nryanar (Palghat): We 
var.t to know whether it is  correct 
that Government have allowed foreign 
monopolies to impart synthetic rubber 
for Rs 2M) lakhs and if so, whosup
ported this import  In India there 
are five rubber monopolies Dunlop, 
flood Year, Firestone, Ceat and Mad
ias Rubber Factory which is in colla
boration with West Germany. Kerala 
-roduces 95 per cent of rubber.  We 
re   sponsoring   Swadeshi,   but 
nt thr same time we are supporting 
these big foreign monopolies,  those 
who are monopolising the rubber in
dustry in India. About 75.000 small 
growers of Kerala are suffering due 
to the accumulation of 20,000 tonnes of 
rubber, but the Government are *UP- 
porting the monopolies.  From  Sep
tember I960 to January  196?,  i.e..
during live months, the monopolies 
imported 10T6 tonnes of rubber. But 

SOI (Al) LSD 11.

at the same time the Kerala rubber 
rate has been reduced.  Tha foreign 
monopolies are importing at Rr S per 
kilo.

Mr. Speaker: All this was stated by 
th« previous speaker.

Shrl E. K. Nayanar: I want to know 
whether the Government will revise 
their policy of allowing the formign 
monopolies to import synthetic rubber 
and help the Kerala rubber grow
ers about 75,000 growers ar? suffer
ing. We  want  to  knw  whether 
Government  will  take  immediate 
steps in that direction.
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Sbri  A.  Sreedhuran  (Badagara): 
This is only one among the  many 
instances of the  most unimaginative, 
unscientific and irresponsible  import 
policy of the Government of  India, 
niey never make a survey of  our 
import necessities. ...

Mr. Speaker: The  hon.   Member 
should put his question straight and 
give some time to the hon. Minister 
to reply.

Shri A. Sreedlairaa: I am preparing 
the background  so that  the  hon. 
Ministers will understand because they 
do not study things.

Mr. Speaker: Why should there bt- 
any preface?

Shri A. Sreedhanui:  I am coming
to my question.

Hon. Members have pointed  out 
that there is an accumulated stock of
2,000 metric tons of rubber  with 
the traders and the cultivators.  In 
reply to a question put by me,  the 
hon. Minister said in this House that 
there was an acute shortage of rub
ber, which is not bonne out by facts. 
Even according to the figures  esti
mated by the KUbber  Board,  the 
annual shortage  of ruM*r in  this 
country is only 1000 metric tons, and 
to meet that shortage Government are 
sayixtf that they have given  import 

to the tune of 0000 tons of 
nfpijjr. This has been done to help 
the Jbonopoly  interests  and  their 
foreign masters and collaborators.

:iftt view of tbeae tacts, I would like 
to «k Government whether they will

take immediate steps  to freese the 
quantity of imported rubber in  this 
country till such time as the accumu
lated stocks with the cultivators  are 
lifted. Secondly, will  they form an 
advisory board consisting of the rub
ber cultivators, the representatives of 
the Rubber Board and representatives 
of the State Governments in  those 
States where rubber is cultivated Ab
undantly, and consult them before fix
ing the quota of Import? What steps 
will the Government of India take to 
intensify rubber cultivation and what 
sort of help do they intend to give 
to the poor small rubber cultivators 
so that the deficit may be wiped out 
and this country would become self- 
sufficient in rubber?

Sbri  P. r. Estbose  (Movattupu- 
ha):  How much  of  foreign  ex
change is being spent on the import of 
the synthetic and natural rubber? Will 
the Government take immediate steps 
io remove the glut in the rubfcer mar
ket and to lift the accumulated stock 
at the shortest possible time and  at 
reasonable prices?

Shri Vasudevsa Nair: Where is the
Cabinet Minister disappeared?  .We 
are happy the Deputy Minister  i* 
here, but the Cabinet Minister was 
iierc five minutes back.  If he had 
some other urgent business,  I could 
understand; otherwise, he could listen 
snd understand what  the  Members 
are saying.

The Depot? Minister tathe Mtol- 
try of Cemmeres (Shri Shaft Qarsshi)
I have a submission to make.  My 
hon. friend is a leader of the prole
tariat. I am also from the proletariat. 
Why should he insist that the Minis
ter should reply and not the Deputy 
Minister? You want a reply, 
can have it from me. (Monpttow)

Mr. speaker: Anyway the Minis* 

is here, he is replying.

Shri S. K. Nay* r: It is unfair to 
the rubber industry.
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Shri Shall QaraU) U i* not a rubber 
question.  It is a Ministers question. 
(Interruptions).

Shri Bnrmdraaath Dwlvedy (Ken- 
drapara): The members only feel that 
Sheo Narain ia no substitute for tne 
Cabinet Minister

Shi I Sheo Narain (Basti) There is 
Do quorum in the House.

Mr. Speaker: After such a discus
sion, we should  not  close  wltnoui 
hearing the reply.

Shri Shea  Qureshi: As the House 
is (Bware, indigenous  production  ot 
natural .ubber and synthetic rubber 
is nut adequate to meet the full re
quirements of the rubber goods manu
facturing industry. Imports . to  the 
extent necessary to cover  the  gap 
between supply and  demand,  have 
been allowed every year.

Owing to the  acute  shortage  of 
areign exchange in 1965-66, imports 
.f rubber had to be severely restrict
ed that year. This resulted in short
age of -rubber in the country.  Th 
shortage was further aggravated by 
a setback in the production of synthe
tic rubber due to a Are in the only 
factory producing it.
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Shri Shaft Qaeahl: I am also going 
to deviate from the text.

Mr. Speaker: Like  the  question 
you put with background, ha is alio 
giving th* background. After that be 
will come to the point* mentioned by 
the hon. Members.

Shri K. K. Saaual (Nagaur): Will 
you aw t« It that he sapUaaT

Mr. Speaker: After all, when the 
hon. Minister says ao, you muat ac
cept it.

Shri ShaB Qureahi: As  a  result, 
from about the middle of 1905 till up 
to September, 1966 the price of indi
genous rubber  rose to  abnormally 
high levels reaching at one time a 
peak of about Rs. 7,000 per tonne as 
against the price of about Ra* ,200 
per tonne obtaining before June, 196 
and the floor price of  Ra. ,20 per 
tonne.

Since rubber is the main raw mate, 
rial for a number of esaential indus
tries, the scarcity of rubber and con
sequent high prices were adversely 
affecting the consumers.  This had 
to be remedied. Therefore, after a 
careful assessment of  the situation. 
Government decided to issue licences 
for  the  impart at  about fiOO 
tonnes  during  1966-67.  TWs «  
spread  over  seven 
taking  into  account  the supply
and demand situation on each  occa
sion . On examination at the matter in 
regard to the stocks of rubber, It has 
been seen that the total stocks in the 
country were more or less  normal. 
However, it is a fact that the off-take 
of natural  rubber by manufacturers 
declined substantially during Septem
ber to December. 1966, which waa due 
to the very high price* prevailing dur
ing that period. As a result of  the 
imports allowed by Government dur
ing 1966-67, the price of  indigenous 
raw rubber, which had readied  ab
normally high levels owing to  res
tricted imports in the previous year, 
come down to about Rs. ,100  and 
currently standa at about Ra.  ,800 
per tonne.

Shri Vaaudsvsp Nair:  Not  me
that.

Shi Shaft QaraM: The hon. Mem
bers from Koala ham  made  four 
suggestions. One la that   should 
ban the import of rubber; aaeond la 
that w« should cancel all the Mean
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which we, �ave issued so far; thirdly 
t�e stocks of rubber which are lyin.g 
with the growers should be lifted and 
fo�tihly, fixation of rubber prices . 
These are laudable suggestions. For 
one or two points, I shall refer to 
the material that I have with me and 
the other points, I will answer orally. 

No fresh licence for import of rub
·ber ha_s been. issued during the last 
�onth and a half; also no licences for 
import of rubber have been revali
dated during this period. But for one 
m�ufacturing fir8l which haci a 
strike in. theiT factory from the 3rd 
March to the 16th May, 1967, the 
manufacturers have purchased rubbn 
during April and May 1967. The tyre 
manufacturers have also given ar; 
assurance to Government that they 
are prepared to purchase their re· 
quiremen.ts of natural rubber from 
indigenous sourc� provided it is �ad0 
avai_lalble at a pric"'il � - Rs. 4, li)O per 
tonne f.o.b. Cochin. 

The question CYf fbtir1g a fair price 
for rubber has been referred to the 
Tariff Com.mission. I expect to re
ceive the report of the Commission. in 
a few days. I am, therefore, inclined 
to await their report before deciding 
on the future course of action rathPr 
than taking a decision· immediately. 

I might add that Governmen.t fully 
app,reciates the important role that 
rubber plays in the economy of the 

, country. At the same time, the Gov
ernment must also take into account 
the vital role that sume of the rubber 
products play in tnat economy. The 
price of rU:bber has io be fixed 2t a 
level which would be equit.able not 
only to the growers but to the c,m
sumers as well. 

As regards the iicences which havE 
already been issue:1, I have inforn1ed 
the House that we nte not revalidating 
the old licences. Government has 
taken this step deliberately to <;foe 
t.hat the indigenous rubber available 
in the country is lifted by the manu
facturers. Recently, I have received 

information. that the Dunlop rubber 
company has taken 1490 tons in April 
and 1120 tons in May at a price which 
varies from Rs. 4,092 to Rs. 3,964 a 
ton. Government gave a directive to 
the manufacturers that we do not w'.lnt 
to rev:11idate their old licences or 
issue new licences unless the indi
gen.ous stocks available in the country 
were exhausted by the manufacturers 
first. It is in view of that direction 
that the manufacturers had started 
taking from the cumulative stocks 
from these areas. 

A.; regards the price, my hon. 
friends know that the Tariff Commis
sion has gon.e into the whole process .. . 

Shri Vasudevan l'.\'tl.ir: I might give 
you a bill showing the Dunlop's pri
ces-they purchase at Rs . 370 or R�. 
363 or Rs. 3,57. That is what this bill 
shows . 

Shri Shafi Qureshi: That might be 
of a different kind; I am talkinJ of 
RMA grade I; the price is Rs. 4,092 
and for lower grades, about Rs. 3,800 
and so on.. 

Shri Vasudevan Nair: That is ano
ther trick . No producer will get foal 
price . 

Shri Shafi Qureshi: I have said that 
the. matt� is before the Tariff C0m
mission and when the repOrt is re
ceived by the Government, the hon.. 
Members in this House who are in
teres':ed in rubber plantations wJll be 
consulted. But I must make one point 
clear to the hon. Members . High 
prices will destroy the Kerala ri.;bbcr 
i'1dustry . If you say you shouid get 
Rs. 7,000 a ton, the old and uneco:in
mic and useless holdin.gs will not be 
cut and there will be no incenti,,,! to 
t1he growers ... (Interruptions.) We 
cannot thin.k of certain tyres and 
tubes only. We should make our -p:-i
ces competitive so that our goods sell 
in foreign mairkets. That is possible 
if rubber prices are kept at the proper 
level. If we pay Rs. 7,000 a ton to a 
rubber grower the planter will never 
cut the uneconomic units; he would 
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(Mftt to get whatever he could from 
them because th* price ia hign. Low 
prices too are not good to the growth 
of the industry. Because,  then the 
(rowers will not have any Incentive 
to grow more rubber  and have re
plantations in the old plantations. So, 
between the two,  abnormally  lngh 
price and the low price, we have to 
strike the mean.

Mr. Speaker: You have not covered 
the point as to what is the difference 
between the imported price and  the 
local price.

•tel Shall Qureshl-. I am coming to 
that

•tel I. 1  Nayanar:  Should not 
the huge profits of foreign monopolists 
be cut out?

Mr. Speaker: Let us hear the Minis
ter on one or two important matters 
before we adjourn the House.

•tel Nambiar: There is  a specific 
ease. He says it is .900. But here it 
is 70. One nine aero is added.

tel Shad Qureshi: My hon. friends 
have confidence in the Rubber Board. 
They have been quoting figures from 
the Rubber Board, and I am quoting 
the figures from the same Board. And 
they have given  entirely  different 
figures. Tint of all, there ha* been a 
divergence of views expressed by Shri 
Abraham and Shri Nair. One said the 
supply U good, so as to meet  the 
demand fully; the other sa*d there is 
some gap and that we must enquire as 
to what the gap is.  So, first of all, 
let there he reconciliation between the 
two Members, and if there is  defi
ciency, whetner there Is deficiency in 
the supply of rubber or not, that wW 
have to be geee into thoroughly.

UNO,  MB to the main point.
Toe tit* tmpwr* rubber which we 
are  from Malaysia and Cey-
lco, 8m i cost in the factories is
Si ,100, while this rubber U now 
saUag la Kerala and ether Statee, sit

about Rs. ,700. Naturally, we have 
offered them the growers,  a  price 
which is quite reasonable, Rs. ,100 
per ton, and we are trying to  pur- 
suale the manufacturers to lift rub
ber at that price. Please do not be 
under the misconception  that this 
Government will be dietated by any 
monopolies or monopolists, ana  our 
prime interest  is to see  that  the 
grower gets a reasonable price and the 
consumer does not suffer because  of 
high prices.

The second thing we have in mind 
is that the consumer at the  other 
end gets the end-product al a proper 
and reasonable price. That can  be. 
done only with your co-operation. If 
the hon. Member says that the price 
of rubber should not shoot up but 
should be maintained at a proper level, 
that can only be done when we take 
into consideration the Tariff Commis
sion report.

There is one point which Shri Ma- 
dhu Limaye had made, and that is. 
how are we going to improve  the 
situation. So long as this gap between 
the supply and demand remains, we 
have to import. We are not going to 
starve  the Industry.  Unfortunately, 
the only synthetic plant in tiir coup- 
rv got burnt and  naturally  that 
deficiency was there. We have to meet 
that deficiency  by importing  some 
quantities of rubber.  If the  hon 
Membehs are in a position to give us 
details, that there is more supply thar. 
the demand in the country, the Gov
ernment will consider it. We ce not 
af.er all lured by import. It is  our 
policy to see that more and more in
digenous rubber is made available and 
imports are cut.  If there is any sug
gestion, if there are reliable figures 
given and if there are difficulties. Gov
ernment will consider them. We have 
an open mind in the matter.

U-ll tea.

The Lok Sabha. then adjourned tin 
Eleven of the Clock on Friday, /tme S. 
lM7/JV8istlM 1. 1*80 (Saka).


